
% 12.3.2015

O.A. No. 509/2009

HffllbfeMUaBtiCliandra. Mcmhp, ( a '

CAT Bar Association l,as reso ved ,„ °f
today. List on 18.120] 5  ̂ judicial work for

< < f.{ i^
Member (A)

Member (J)- ■

18.3.2015

O.A. No.509/2009

Hon’ble Sri Navneet Kumar. Mf.T̂

Hon’ble Ms. Javati Chandra . MfAl

List revised. No one is present on behalf of the applicant
bn S.Verma for respondents

Today, neither there is any request for pass over or for 

adjournment. It appears that applicant is not interested to 

pursue h.s case. The matter pertains to the y i r  200Q
Accordnigly, O.A. is dismissed in default.
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